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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

SINGLE MEMBER BENCH

E/50925/2015-EX(SM),
E/50926/2015-EX(SM)

Dated of Hearing/decision: 09/9/201¢

[Arising out of Order-in-Appeal No. GZB/EXCUS/000/APP/214-
215/2014-15 dated 25.11.2014 passed by Commissioner (Appeals),
Customs, Central Excise & Service Tax, Noida]

For approval and signature:

Hon'ble Shri Anil G, Shakkarwar, Member (Technical)

the Order for publication as per Rule 27 of the
CESTAT {Procedure) Rules, 19827

2.1 Whether it would be released under Rule 27 of Yos
the CESTAT (Procedure) Rules, 1982 for
publication in any authoritative report or not?

L)

" Whether their Lordshfpg wish to see the fair | Seen
copy of the order?

4.7 Whether order is to be dirculated to the Yos
Department Authorities?

C.C.E. & S.T. Ghaziabad Appellant

Vs,

Tycon Cables India Pyt Ltd,
Naresh Kumar Singhal Respondent

Appearance:
Present for the Appellant: Shri Pawan Kumar Singh (Superintendent) AR,
Present for the Respondent: Shri Dushyant Kumar (Consuitant)

Coram: Hon’'ble Shri Anil G. Shakkarwar, Member (Technical)
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Per: Anil G. Shakkarwar

Heard. Both the appeals are dismissed under litigation policy of
CBEC (Central Board of Excise & Customs) without entering into
merits of the case. The respondents shall have right to consequential

benefits.

(Dictated and pronounced in the open Court)

(ANIL G. SHAKKARWAR)
MEMBER (TECHNICAL)

(K. Gupta)
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